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(The Deputy Chairman]

you take it tha; your Specia] Mention can
be made a; 5 o'clock, So, 1 adjourn the
House for Iunch till 2.30 pm

The House then adjourned for
lunch at fifty-nine minutes past
twelve of thy clock,

'Tha Huusc reassembled after. lunch at
thirty-five minutes past two of the clock.

The Vice-Chairman (Shri Md,  Salim)
in the Chair, )

—_—

RESOLUTION RE, REVIEW oF
GOVERNMENT’S . ECONOMIC POLICY

SHRI JIBON ROY:- (West Bengal)
3%, T move :

“That this House expresses . ils
grave concern over the all-round de-
terioration in the eccosomic condition
fif, the country and the destruction of
industrial infrastructure due-to the Goy-
ernaent’s . economic policy and . urges
upon  Government to- review and
change its policy in such a way- ihat
the same gemerates . more jobs and- in-
dustries rather than liguidating  them
and ensure  selfreliance  and uplift-
ment of masses.”

Mr. Vice-Chairman, Sir, T am stand.
ing here. with the resolution not with: the
intention of censwring, the Governmemn or
of criticising: the, Government for the sake
of criticism. Rather; my intention in plac-
ing. this resolution before the House s to
draw the attention of the Government
and the Finance: Minister why is actively
working for the preparation of the next
Badget, and request them to lake reme-
dial steps and revise: the policies which
have brought miseries to the people, de-
structing:  the infrastnieture  of  our
counfry ,of our industry, which had been
built during the course of the last 46
years after Independence, At the same
time; through this: resolution, 1 seek to
draw “the attention; the main opposition
marty-—the BIF is not here a; the mo-
mett—and request them to make the
- eLONOMIc - issues~ - precedd iheir olickes.
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Sir, I am a worker. I have come just
from the factory here to the Rajya
Sabha. An impression is being - gather-
ed amongst the working. class that Shri
Rama has been facade, but behind
the scene, both the ruling party and the
Opposition have shackled themselves to-
gether tg pilot the present Economic Po-
licy, to push through the present Fcono-
mic Policy. That feeling has tp be clari-
fied, BIP parties should make-(heir position
clear before the: masses and tell them
what they mean by the Economic Policy
which, has been pursued during the last
three and a half years. The new policy
pursued  for the last three and a half-
vears and the economic matters pursued
by the Government of India depict a
miserahle picture, a catastrophic picture.

If we tak: the figures of 1994-32" and
1992-93 together, it will be found that
the agricullural production has been im-
pioved only marginally. Both the years
put  together, the improvement wiill be
terely. 2.7 per ceat. The annual average
will be slightly more than just. one per
cent. The industrial production has been
worse in these twg years, It showed a
negative growth during 199192, The
erovith had been just 1.8 per cent during
two years period. If the figures for both
bz years are takep together, the annual
erowth-rate will be-ardund just 0,8 per
cent or perhaps less. IF you take: the
manufacturing indusiry, the manufactar-
ing industry has smaintained all alobg a
negative growth-rate: In the current
years also from April to August the
indusiry has maintained a paltry growth
rat> of 1.8 per cent. That is also because
of the good performance of the con-
demrned sector, that is, the public sector
which' has been condemmed by the Gov-
erimznt of Tndia, Tf this is the situ-
at’on, so far as the: growtp of industry
and agricolture is concerned, then, how
does that GDP grdwth come?  The
Government has recorded 2 GDP growth
of 1.2 per cen; in 1991.92 and 4.2 per cen!
in 1992-93 Obviously; the GDP is being
created from the import and export
trade; The tendency of the East India
Company period has come back. 1f it is
not reversed, the country will have fo
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depend only on the threat of the so-
called colonial character of the economy.

Alarming signajs have come from
the infrastructure areas. Alarming signals
have come from the machine building
industry, In the infrastructure areas the
year 1992-93 has shown a lower growth
rate than that in the year 1991-92. 1In
1991-92 the infrastructure areas produc-
ed a growth rate of 6.5 per cent. It
came down to 2.2 per cent in 1992-93.
The fall in the infrastructure areas msans
totaj half of the development work. Tt
means suppression and depression of the
consumption levels of the masses. You
will find the genera]l trend of  lower
growth in petroleum, cement, ceal and
most of the infrastructure areas. The
Government should take note of it. If the
development work is pot unchained from
the shackles of releasing no money, the
entir. thing will come to grinding halt.

So far as thr machine building industry
is concerned, the position is more dan-
gerous, In the arca of electrical ma-
chine building industry, the average index
has pone down by 16 per cent between
1991-92 and 1992-33. That rate has been
maintained for this year. This year that
alarming index of the clectrical machine
building industry for 1992-93 has gone
down by 12 per cent more. So far as
the machine building industry is concern-
ed, the growth rate has declined in 1991-
92 and 1992-93 by more than 5 per cent.
The current year also has shown no sign
of improvement. What does that declined
in the machine building industry mean in
economic terms? It means that our ma-
chines in the down-stream. industry are not
being replenished by machines built in our
country and that they are being replenish-
ed by machines imported from outside,
number one. Number two is that in the
machine building industry the production
in the down-stream of the production
systemn has come to a stand-still and that
there is import from outside. This is tha
phenomenon. The Government should
take note of the situation and should
take remedial measures. If no remedial
measure is taken. then, the country will
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be colonised in 10, 12 years’ time. You
will not pet mere time. Sir, during the

last 50 years the working class people

with their countribution have buill  the
number of Heavy  Industries like the
BHEL. It can complete all cver the
world.

The growth rate of the BHEL,
the pioneer Industry in India is reducing.
The BHEL management is saving that thiz

year they could utilise hardly 50 per cent
of their capacity. Neat year the capa-
city utilisation will be reduced by 30%
more. In the third year the capacity
utilisation will be B% and in the 4th year
the capacity utilisation will be 5% . T am
associated with the industry and I know
about it. It means that by the erd of
1996 BHEL will be wound up. Why will
the BHEL be wound up? Because the
Government is going in for globalisation
and comppetitive economy. BHEL can
compete. They have got domestic mar-
ket, Theyv are competing outside, It is
a deliberate attempt on the part of the
Government at the dictates of - the IMF
and the World Baok to finish our infras-
tructural industries, BHEL industries, ma-
chine-building industries. In two ways
our prestigious public sector premier in-
dustriecs—so many private sector industries
also—are being doomed to finish. The
first is that in power sector the Gowvern-
ment has come to an agreement with tha
World Bank and the IMF to link import
with loan. Because of the tying up of
loap with import—some of the officials of
ths Industry Ministry have expressed ik
in the Standing Committee on Industry—
our machine-building industry in the elee-
trical sector is suffering by this tie up
import arrangement, The second is that
the Government of India is coming to am
agreement with the multinationals to bring
power generating capacity to India. They
are asking our BHEL at Bhopal our
BHEL at Hardwar and other BHEL fac-
tories to stop production and they are
bringing in generating capacity from out-
side with a puaranteed profit of 16%.
Sixteen per cent guarateed profit! Evem
the income-tax which they will be paying
will be compensated from Government
funds. The depreciation charges will be
compensated from Govermment funds.
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[Shri Jibon Roy)
Nearly 25% has to be subsidised by the
‘State Electricity Boards, taking together
16% income-tax on profit, depreciation
«<harges and other charges and the entire
thing will be imposed over the State Elec-
1ricity Boards. Now the Government has
conceded to a national grid, a national
grid for electricity distribution, and it has
constituted the National Thermal Power
Transmission Corporation. The: Govern-
ment want this corporation to be con-
trolled and monitored by the multina-
tionals who are coming and they are
imposing conditiong that since these mul-
tinational companies will be establishing
factories they must bs allowed to main-
tain joint acoounts with the State Electri-
city Boards. That mecans the entire
power sector will be controlled by

Washington and our industry is finished,

condemned to d=ath. Is it called globali-
zation? Is it for this that the Govern-
ment is asking the working class to sacri-
fice? It is happening in other machine-
building industries  also. Import has
become a breeding ground for money
minting. When the mew policy has been
announced and placed before the House
it was assured that the multinationals will
not be allowed to  exploit the domestic
market, ~ the multinationals will not ba
brought in areas other than hi-tech.
Mr. Vice-Chairman, Sir, may 1 ask,
through you, the Government of India
how many hitechs have come? How are
foreign goods flooding our country. It is
coming in irrespectible of areas. Our
MAMC factories do not get orders. Our
-HEC factories do not get orders. Our
Braithwaife companies do not get orders.
All machines are coming from outside.
If a joint visit is made to the coal-mines
it will be seen that old machines which
can work are condemned. The new
policy has become a good instrument for
minting money. No high-tech is coming.
-Why is it not coming? The Government
must tell us ahout it. They are simply
destroying our nation building industry.
They are destroying our industrial infras-
tructure bit by bit. They are importing
Maggi, potato-chips, coca-cola. All are
high techs? They are bringing in soma
material for export orientation, Tt is a
fact, But inflow of foreign exchange Is

hS
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less thanm the outflow. All the multina-
tionals and big monopoly houses together
and all the processing centres export not
more than 10 per cemt of the tota] ex-
ports. So on these exports, outgo
of foreign exchange is much more than
the foreign exchange which comes into
th- country. The entire economy 1S
thrown to the doldrums.

Here I would like to read a report pre-
pared by two eminent economists. The
Finance Ministry of the Government of
India constituted a Committee consisting
of Mr. Tagdish Bhagwati and Mr. T.' N.
Srinivasan. They are excellent econo-
mists, But they have no idea about the
country, about the nation. Nowadays, the
Finance Ministry constitutes many com-
mittees consisting of excellent patriotic
people (i) and non-resident  patriotic
people? Who do not know anything about
India. They have never stayed in India.
They give sermong to the Governmen; and
it goes by that., There was one Goswami
Committee. Mr. Goswami has never
seen any factory. He has given some re-
port on the functioning of industries.
Then there was another Committee. Being
a man of America he has never lived in
our country. No doubt, he has glorified
the imports. The report says:

“Imports have been largely libera-
lised, compared to pre-1991. But tariffs
are still high,...”

Tariffs are to be reduced further. Our
Governmant has reduced tariffs from 100
per cent to 85 per cent. In capital goods
industry, it has been reduced to 25 per
cent. Stll it has to be reduced further.
Nowadays the Finance Ministry con-
stitutes many committees. All these com
mittees know what the idea of the Go-
vernment is. So they write reports like
that. The report further says”.

“....and non-uniform and, in parti-
cular, 2 major qualification to the libe-
ralisation of the trade sector continues
to be the extensive restrictions on
consumer poods imiport. Thus, the
1991 non-food consumer goods imports
at 1980-81 prices 650 million dollars,
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‘Then what have they imported? They
‘imported 280 million dollars for personal
They paid 220 million dollors
110

million dollors for textiles and garments.

bagpage,

for audio and visual equipmznt and

‘We are a poor couniry. We do not have

We are fightng with th> Govern-
They boughl

‘textiles worth 110 million dollors all this
figure are in 1980-81 prices to get the
current price this figure have to be multi-
plied by 150%. Where is the couniry
‘being left? The pentleman says that it is
only 2.5 per cent of the total imports
and it has to go up to 15 per cont, This
is liberalisation and this is globalisation.
What had the Government assured us in
this House? It had assured us that the
Indian industry would be protected. But
what - is happening? All  the multi-
‘nationals are resorting to dumiping in this
country. What steps has the Govern-
ment of India taken against dumping?
The countries in the North will always
pressurise us. We may be poor, but we
are the biggest nation in the world, next
to China. Manpower is also a power.
They are dictating to us to sign on the
dotted line. They preach about a free
world and free competition. What are
they doing? They are subsidising their
products in our country so that our in-
dustry suffers. T have worked in the
steel industry. The Minister is also pre-
seny here. For every tonne of  steel
Germany is giving a subsidy of $ 100
doller-in India. JTapan is selling steel in
India at a price which is lower by 30 per
cent of their home pricz. Steel is being
dumped. Electronic products are being
dumped Copper is being dumped. Every.
thing is being dumped. Today T was
listening to the spzech made by our Com-
merce Minister regarding export of elec-
tronics goods. I would like to place
before you the facts. The fact is that
the quantity of electronic poods that we
export is equal to what we import, when
valued in terms of momey. Our exports
in terms of money are much lower than
our imports. This is easy to calculate in
foreign exchange terms. Thus, the Go-
vernment is continuously cheating the
'pecvp]e. Sir, a blg crime has been com-

textiles.

‘ment to withdraw quotas.
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mitted by the Government. A  self-res-
pzcling Government, an independent Go-
vernment,
nothing to do with the World Bank or
the IMF. Reduce imports from 150 per
cent to 80 per cent. Reduce capital goods
import to 25 per cent. Increass the
excise. Make importsd goods cheap and
raise the prices of goods produced within
the country. In the earlier times, after
the downfall of Siraj-ud-daula in Bengal,
the East India Company compelled Mir
Khasim to increase the prices of the indi-
genous comumodities. At that time, they
were compelled to destroy indigemous
products. Now, we are inviting multina-
tionals. We ars the workers. We may
not understand aconomics but we under-
stand the common economics. We hava
three copper minss; one at Khetri, another
at Malagj Khand of M.P. and another
in Bihar. TLast year, the workers were
paid Rs. 2300 =g bonus. Now, the cop-
per units have become paupers because of
liberalisation. A strike is going on in the
copper unit at Khetrl, They have reduc
ed the bonus by 50 per cent. If is baing
said that the factory will be closed down.
We cannot do anything. They  say,
“Either you accept it or reject it.” What
is the Government doing? The interna-
tional monopoly houses are taking over
the Indian industries. The Government
which is bringing in this  policy are
answerable to the people, Bengal had
fought in th-  Tndependence struggle.
Bengal has fought for liberalisation still
it is wriften in history  that it was in
Bengal that the East India Company was
set up. What is happening now? Our in-
dustrial infrastructure is being crushed [o
death. Mr. Vice-Chairman, Sir, mono-
poly houses are being welcomed. Their
leaders is given a hero’s farewell and our
public sector units are being defamed to
be killed later. In what way are the

would say that it has gol

monopoly houses serving our country?
They only serve themselves. In India,
there are two lakhs public joinf stock

companies. These two companies file only
5 per cent Companies file returns with the
Reserve Bank. All monopoly houses
make huge profits They spend crores of
rupees for revival of the medieval culture,
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Many monopoly houses are aiming for
bringing medieval culture, Crores of
Rupees are spent by them for the purpose.
Science cannot come to India. Techno-
logy cannct come to India. Whatever
losses the public sector units make, they
are profits of the monopoly hounses. Re-
cently, our hon. Prime Minister went fo
Calcutta to aftend the Birth Centenary
Celebrations of Prof. Prasanta Mahala-
nobis, one of the founding-father of the
Indian Planning. He delivered a speech
there. At one place, he said: “Hence-
forth, the Indian manufacturing industry
will be taken care of by the private
sector”, which  means the monopoly
houses. Since it was at Calcutta and Mr.
Jyoti Basu wag sitting by his side, he
added, mostly. Has it been included in
the Industrial Policy Statement of the
Government? -Has it been decided here
in this House that the entire mamfac-
turing will b: taken care of by the
monopoly houses or the private sector?
It has mever been accepted. Now deri-
sions are being taken outside the House,
outside the Policy Statement. They have
gone far away from  the policy they
hava. adopted three-and-a-half years ago.
Thzy have brought the counfry to an im-
possible situation. Now a situation has
come where we need to consider thel
matter, review the matter. It is not a
debate, it is not forf accusing one another.
We should sit together and take stock of
the situation and the developments. -

Sir, public sector is being liquidated.
Thirty per cent share of 30 prestigious
public sector companies is sold out for a
paltry money of RS. 4,900 crores. Thirty
per cent share of the public sector com-
panies is sold out. Scam is made, money
is made out of that. Could you realise
that? I have worked in public sector.
For 32 years I worked with the public
sector. My blood, my sweat is with the
factories, T claim T love the nation. Can
you sell it out? What about the profits,
what about the wealth that it has built
in the last thirty years? Can you sell it
out for a pittance? .

[RATYA SABHA]
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Public sector has produced technicians,
engineers, professionals. What did -we
have before our independence? We were

not in a position to produce more than a
pin. Even a cycle was imported. Now,
private sector gets engineers from public
sector, Privaie sector gets technicians
from public sector. We are third in the
world producing professionals and engi-
neers. We are second in the world after
the collapse of Sovie; Union. It is alla
gift of the public sector and you are
selling it at Rs. 4,900 crores, free of cost,
I am in steel industry. I am still with
steel industry. My Minister  is sitting
here. A part of my industry is being
sold out. It has a property of Rs.
16,000 crores. Can he deny it? ISSCO
is having five mines, best mines in  the
world, so far as coking coal and irom
are concerned. Tt is a robbery, a day-
light robbery. They have calculated the
cost of it at Rs. 134 crores. Can youw
understand it, Sir? They have calculated
it in a peculiar way, after charging all
depreciation that is at book value and not
at its market value. The Rangarajan
Commission has condemned this system
severely. For Rs. 134 crores this com-
pany is going to be taken over by a com-
pany whose chairman is a Member of
this House.  Will the nation agree to it,
will the nation accept it? I know you
will pasg it. You will pass it somehow
or the other. But I tell you that it will
be th- breach of trust between the work-
ing class and the Government. Probably
it will be the beginning of the end of the
industrial relation system in India because
we have given our blood, our sweat to
it. I represent the working class. I am
standing here representing 12 lakh wor-
kers working in the public sector. It is
not a commodity, it is not a material to
be sold out. Sir, what is happening as
regards the pefroleum sector and the
ONGC? All the good wells, processed by
the workers, by the Government, by the
money of the Government of India, are
being handed over. Huge money tran-
saction is going on under the carpet with
privatisation. They are pgetting all the

“best wells, best petroleum. The time is

coming, Sir, when the foreign ships will

bring petroleum from outsidg for our con-
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sumption and” our peirol will be expoerted
through multinationals ships for copsump-
tion in other countries. Sir, my humble
request is this. [ do not represent hetre
the CPI(M). I r present here the

working class, specially the public sector .

workers and engineers. Please take their
tequsst, They urge upon you io reverse
this policy.” Otherwise, you will be finish~
ing not only the economy but also the
best products of the people, the engineers
and the professionals. They will be finish-
ed. You would not pet back those
reople.

Sir, so far as bankig is = concerned,
everybody knows how the bauoking sector
is denigrated. They have infroduced hi-
tech to make the banking sector a losing
concern. 1 am not going to the Nara-
simham Commission, You knpw, Sir, the
Commission’s report. Our [ndian money
has to be handed over to the foreign
banks. In insurance and banking, they
have to be allowed. What have they
don~, what have the foreign banks done
during the scam? It is recorded. Pro-
babiy, we will be getting the Joint Com-
mittee report in course of time. But, to
make the profitable banking industry thel
los r, what mechanism have they adopted?
In th2 banking industry, Rs. 20,0600 crores
are kept to ocutstanding debt. Who have
taken that moncy of Rs, 20,000 crores?
Iy it workess, bureaucrats or officers? No.
It is the monopoly houses, the big houses
who are being welcomed. They do not
pay back the money. They do not
pay the  tax. The more the
privatisation, the less is the tax in the Gov.
ernment coffers. These people have taken
money. They have not paid- back.
Now the Narasimham Commission fe-
port have asked, and in fact, it
is the instruction of the IMF and
the  World/Bank  that you  keep
big provisions for outstanding  debts.
Apd, R 6,000 crores have been kept
as 2 provision in the 1992-93 account as
outstanding debt; which the Tatas, the
Birlas and the others will not pay. And
since that money has been  adjusted,
that loss of the banking industry  has
come t, Rs. 3,000 crores. Actually, it
hag made a profit! The - Goverpment
‘wants that people should not  deposit
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money with the Banks, = That is
they haye a double rafe policy.

have rediced the interest rate for
bankmg sechir.  Bup they have
reditced the ‘terest rate for thc
tual funds, They hav:: nog lmsted‘
that tax on the stock market. ‘That i3
the insiruction, “Look, we ‘are wmdmg
up - the "bank; you deposit the. money
in the share market, you deposit the
money -in the mutual funds.” It is a
deliberate ‘ditempt. Some time back I
went to a bank to deposit. I got some
money befause somethmg happened 1n

‘why
_They
the
" not
. mu-

the family. I went to the United Bank
and | said that T wanted to depq@lt
some money. The fellow  said, “Look,

Sir, we do not havc any jedger, We are.
Waltmg for a long lee to get the led-

gers.”  The ledger is not being supplied
and, therefore, T cannot deposit the
maney.  That wag the reply, T wanted

to deposit the monev, but I could mnot
do it. It was deliberate. Deliberately,
they are trying to liquidate the banking
sector. Dehbr:rately they are trying to
llqlllda[g thae bankmg indusiry.  This
is my charge.

5ir, 1 wouwd like to put it on record
‘hat this is a silent genocide. A silent
zenocide is in progress, This would go
down in the history of India as oné »f
the unprecedented developments. ‘If ‘this
srend is mop checked in  thsy  coming
days, lakhs of workers in the core * sec-
tor, in the organised sector, wotld Jlose
their jobs. The futtiry ecomomy Would
be one of jobless. The Government
says that they would create émplbyméhr

providing employment.” It is a question
providing employment. Ty is a guestion
of abolition of posts mow. For every

four persons in the organised sector,one
person wouid lose hig job. The existing
postg would be abolished. We are ready.
The trade uniong are ready to come i@
an agreement. If a few lakh are retren-
ched, immediately, these have to be
filled np. The -Government is not in-
terested in emvlovment. They. are in-
terested in throwing people out. = They
ary ready to pay money to a sagl;mn of
the workers. They are .interested in
reducing the postss The  reduction
would be in thg ratio of 4:1. :
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What 1s the situation in the various
public sector units? In the case of the
National Textile Coa’poratign, for exam-
ple, BO0,000 workers are declared surplus.
In ;he Hindustan Steel and Construction
Works Limited, 3,000 employees, In the
Indian Drugy amd Pharmac  euticals
Limited, they have given notice tp 3,000
employees. Two fertiliser factorics ara
remaining closed for the last three
months. In many factories, the capa.
city is mot being fully utilised. The
workers are just paid.

Sir, the clections are now over. There
are no political stakes for the Govern-
ment. The International Monetary
Fund and the World Bank are pushing
them on. They cannot go agminst the
I.M.F. and the World Bank_ Bu; if the
Government has the will, if the Govern-
ment show the courage, they can goto
the people, they can unite the peopls
and they can unite all the political par-
ties,  Otherwise, laths of employees
wouid lose their jobs. The Govermment
has to retrieve the 2.2 lakh privatc sec-
tor sick units.

THE VICE-CHAIRMAN (SHRI MD.
SALIM); Mr. Jibon Roy, you are at
liberty to take your cwn time, but there
are other speakers also who may like to
support your Resolution. You have to
take that also into account, There are
other speakers who would like to support
or pppose your Resolution

SHRI JIBON ROY: As I sald, Mr.
Vice-Chairman, a silent genocide is tak-
ing place, The prices are skyrocketing.
We are seeing rhig every day. Of course,
the Government claims that compared
to the previoug years, the inflation rate
is less.  Bu; what 1s the aggregate
figure? 1f you take the year 1990-91 as
the base, between 1991 and 1993, the
prices have risen by 39 per cent. If you
take the year 19BB-90 ag the base, the
wholesale prices have risen by 52  per
cent. When prices have risen to such
an extent, Have the workers been com-
pensated  correspondingly? No. The
o'her day, when we were in 2 meeting
for pre-budget discussions with the
Finance Ministry, the Finance Minister
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said that he wuold not be able ¢ con-
firm that ioflation would be  checked
unless the fiscal deficit wag checked.
What is the condition of the fiscal de.
ficit? The condition of the fiscal defi-
cit is that iy iy moving double the rate
of 1993-94 If that is the trend, the to-
ta]l fiscal deficit at the end of the year
will be around 6.2 per cent of the total
GDP. The developmens  work has
stopped.  Thirty per cent uf the pub-
lic sector is sold out, In all probabj-
lity the Government will have to  sell
ou; Rashtrapati Bhawan also.

This Reserye Bank Bulletin, 1993, has
made an jmportant observation  that
Cheilajah Committee Is untemable. It
is given in para 1.5, pags 3 of the Bul-
letin. I quote:

“Tax policies have been formula-
ted against the backdrop of the recom-
mendations of the report of the Tax
Reforms Committee (Chairman: Prof.
R. J. Chellaiah). The tax reforms.
undertaken sg far in respect of indi-
rec; tades (customs, tariffy and  ex-
cise duties) have resulted in substan-
tial revenue losses, a large part of
which hag been borne by the Central
Government. The initiatives in re-
gard tg direct taxes provide little im
the way of additional revenues.”

Sir, I will take three or four minutes
mmore.  Coming to Dunkel  proposals,
as | understand, the impression is that
the Government is going to accept the
Dunkel proposals. If that is so, I want
to go on record that acceptance of Dun-
kel Text will conyert our country into
an agricultural country mainly  depen-
dant on the pesticides and seeds  of
foreign countries, After 12 or 15 years
the guota system will be withdrawn.
Bu: we need not export out textile to
America because they will have Mexico
in between. Mexico will get our cot-
ton gud Mexico will send textile to
America. 'We should be prepared for
the scenmario, that . time ig coming and
finally in 15 to 20 years India will be
converted ir(o amother Somalia. In-
dustry will be finished. Over-utilisation
of land will be there. Thayr ig why I
say that a silenf genocide is going on.
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Now comes the guestjon of alterna-
tive. What is the alterpative? I feel
the Industrial Policy of 1956 and the
economic policy adopted by Jawaharlal
Nehru could be taken as the basis. We
could undertake the review of that po-
licy, where it failed. The policy was
good but the rulers of the country de-
leted the question of equity from  the
main question. Delinkag. of equity
from the economic development  and
non-implementation of the land reforms
have brought the country to the brink of
djsaster.

At the end, Sir, tg conclude, I would
like to read out two lines from  Eliot.
These two lines have been dedicated by
one columnist Sudhanshu Ranade  of
Hindu to our dear Finance Minister, 1
am reading them:

“Al our knowledge bringg us mearer
to our ignorance. All our igono-
rance bringg us nearer to death; but
nearer tg death, not nearer ro God.”

SHR] V. NARAYANASAMY (Pondj-
chefry): Mr. Vice-Chairman, Sir, thank
you for giving me this opportunjty. I
was hearing with rapt actention to the
speech of the hon. Member who moved
the Resolution for discussing the econo-
mic situation prevailing in rthis country.
He said that the policy of the Govern.
ment {s a tota] failure and that to have
self-relianc. and outdebting the masses,
the policy has to be changed by the Go-
vernment of Imndja.

Sir, 1T would have appreciated and sup-
ported the hon. Member if this Reso-
lution was moved during the  period
When the Governmment was headed by
Shri V. P. Singh or when Shri Chandm
Shekbar was the Prime Minister.  Bup,
unfortunaiely for my colleague who has
moved this Resolution before this House
to discuss the economic situation disap-
proving the new economic policy of the
Government. 1 do not agree with  his
Resolution.  The reasons is thap history
also tells us that in 1989 when Shri
Rajily Gandhi went out of office as
Prime Minister and Shri V. P.  Singh
took over the teins of administration of
this country as Prime  Minister—Who
was supported by the Communist Party
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of India oo the one side apd the Bhara-
tiya Janata Party on the other—there
was total neglect of development in this
country. Whether it was in the agri-
cultural sector or the industrial sector
or on the question of fiscal managemenL
there wag total failure. Bup I do no
want to biame them because there was
total in-fighting within the Janata Dal.
For the purpose of maintaining the
equation with the alljance partners and
to keep himself in position, Shri V. P.
Singh compromised witp those political
parties which were supporting him and
changed the policy, and because of that
he was not in a position to run the Go-
vernment in an efficient manner,

SHRI SATYA PRAKASH MALAVI-
YA (Uttar Pradesh): After all he was
an old Congressman!

SHRI V. NARAYANASAMY: And
you adopted him! When he become a
member of your party, he was  totally
changed.

The economic Ssituation of this coun-
try was in a shambles by that time and
there was nepative growth. Not  only
that, A situation was created whereby
there was a big law and order problemrin
the country and the country’s develop-
ment wag totally sidelined.

Now the hon. Member who  repre-
sents the Communist Party of India has
been accusing this Government of fol-
lowing , policy of colonial rule and that
the new economic poficy would Iead to
sileng penocide, I definitely pity him
hecause, when it comes to the ques-
tion of Russia, when it comes to  the
question of China, when iy comes O
the question of even ‘the West  Bengal
Government, foreign investment is ac-
ceptably 1o them. Today in China the
amount of foreign invesgment which has
been received by them directly from the
US. Japan and other counfries s 0
much, for which the hon, Member has
no answer now. Not only that. Only
a day before the Government of India
brought the new economic policy, the
Governmen; of West Bengal opened jts
doors to the multl-nationals tp come o
Wesr Bengal to start industries  there
for developing the State. I am not
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blaming the West Bengal Government
but I am blaming the hon.  Member
for his iguorance, He adopts a policy
of getting foreign investmenf in West
Bengal, and when it comes to the gues-
tton of foreign investment by the Gov-
ernment of India he says that the = Go-
vernmen; of India is mortgaging the
cotntry (o :he multinationals, When
‘the West -Bengal Government gets funds
from foreigt countries, they are not
mortgaging West Bengal to the multi-
nationals, bu¢ when it comes to the Go-
vernment --of India, my hon. friend says
that the GoVernmen; is totally surrend-
cred to the multinationals, the World
Bank, IMF, all these organizaiions. Sir,
] would like to submit that in the glo-
bal economy the situation is changing.
In the past to which I also.referred to
in this House, a country was called
super power when it had a military base
of its own and it was judged by its mili-
tary power. Today in the global arena,
any counity  which  is economically
Stromg, is cOnsjdered to be a super  po-
wer which wag demonstrated in the case
of the United States of America. We
have seen the fate of the USSR also, its
economy, how it was in shambleg  and
the fate of the policy whick the hon,
Member referred to.

T agree with him on the point. When
the new economic pelicy was brought
by the Government of Tndia. jn the ini-

" tial stages in the infrastructure industry,
whether it was coal, cement or steel, de-
. finitely, there wag a decline. T  agree
with him on that. But, after some
time after the initial decline|the growth
rats impraved, and today, in spite of
the rceession in the world market,  if
spite l{f +he fact that in the world mar-
ket there is ng buyer for various com-
modities, Indi, has been able to achieve
the target of more than 27 per

cent
in the field of export,

Not only that bug I would like to
remind the hon. Member, as far as
coal 1s corcerned. the

reeant

fionire

shows that the production hag increased

beyond 105 per cent. This is the
achievement of the new economic policy
which T would like tg bring to  the
motice of the hon, Member.

[RATYA SABHA]

Economic Policy 304

Not only that, but on the price front
today, the common people, the traders
and th: government employees @re happy
because the price-situation hag stabilised
by the Governmen; and for the last two
years the common man is not feeling the
pinch of it. The inflation which was in
double digit, 17 per cent has been
brought down to 4.7 per cent. It is Qa
li‘tle more now. It has been brought to
a single digit. That is the achievement of
the new economic policy.

The hon. Agriculture Minister is sitting
here. The credit for the agricultural pro-
duction goes (o him and to the Prime
Minister. The Government is not having
godown to store the produce here. The
wheat production is so0 much thai  the
Government is not having godowns. The
target which was 175 miilion tonnes, has

gone up to 185 million tonnes... (Inter-
ruplions).

When vour turn comes, Vvou o can
reply. Don’t make any comments. When

your party Member was speaking, T was
keeping quiet. 1 did mot interrupt him..
(Inferruptions).

THE VICE-CHAIRMAN (SHRI MD.
SALIM): Please don't talk. Allow him to
speak.

SHRI V. NARAYANASAMY: Sir, the
wholesale price index which in 1931-92
was. ...

THE VICE-CHAIRMAN (SHRI MD.
SALIM): She was talking about the
shortage of podowns to store wheat. —-

SHRI V. NARAYANASAMY: I am
going to another point mow. I  request
ihe hon. Member to  comstfuct mor®
godowns in West Bengal.

Sir, th: wholesale price index which
was- 13.6 in 1991-92, was brought down
to 7 per cent in 1992-93.

As far as the foreign exchange reserves
are concerned, India is in a stronger
position. The cufrency  res:rves, you
know, are valued on the basis of the
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gold reserves. The previous Government
had been mortgaging pold, which — we
had. We raised our objection in  the
House as a Congress Party. We did not
approve of it. The foreign ewchange res-
aelve which was at 2.2 billion dollars in
1991-92. was increased  to 5.6 billion
dollars in 1992-93, during our regime,
and it was estimated to be ar 6.4 biflion
dollavs in 1993-54, Not only that, today
when we speak to the industrialists, tra-
d=rs und even fo exporters they are
happy with the policy of the Govern-
ment. The people feel that the shaclles
tied n e form rules, regulations and
procedures have been totally removed. I
would like to warn  the hon. Minister
that in spite of the liberalisation thay has
been brought about, in spite of the ach-
levement: we made, still som» bureau-
crats either in the State Geernmeént o
in the Central Goernment are not giv-
ing way for-th: new economic policy
and new nolicy of liberalisation for de-
veloping o pew industrial base in the
country, They are functioning in (ke
same old style. The hon. Minister has 10
take note of that.

vThg hon. Minister has said thap there

were no opporfunities created for the
jobs in the country. Even in the  rural
areas bocause of the liberalisation that

has been brought about by th: Govera-
ment in the form of smafl-scaie  inaus-
tries, medium industries, comsumer goods
industries and the industries which are
producing raw materials, they are com-
ing up in large mumbers. Under the new
economic policy and liberalisation.  the
Government has given concessions to the
industrialists and exporters in spite  of
devaluation and  the double exchange
rate. Not only that. full convertibility
has becu brought about by the Govern-
ment, There was an apprehension shown
by various circles and economists in the
counfry. The said precious foreign  ex-
change that has be=n earned by the Gov-
croment of India will be taken
from this country. but we see that
exports have increased and imports have
been considerably reduced. By that our
economic position has stabilised.

away
the

As far as petroleum products arz con-
cerned, the apprehension of the hon.
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Member is correct. Every year, the
consumpiioin of the petroleum  products
in the country has been growing at the
rate of 10 per ceat. For that we have to
shell out our precious foreign exchange
b-cause our peiroleum reserves are less.
In that area you have to copcentrale
much. [ support the Governments policy
on public sector units. When an industry

ick and is not viable, you cannot go
ui pumping money thereby not only not
being able to revive the industry, you are
also wasting the public money. Now,
BIFR has been functioning for the pur-
pose  of deciding the viablity or other-
wise of the public sector unils. It is tak-
ing ‘enormcus hme, more than two
years, (o decide. So far as the sick in-
dustries are concerned and which have
been referred tp them, th- time-limit has
to be reduced. By the time you take a
decision some of the textil: industries
would be closed. Some textile industries
are losing more than Rs. 1 crore a day.
As far as public seclor undertakings are
conc rned, the investment by public in
the form of bonds is a welcome move.
While reviving the public sector sick in-
dustry. do notshow any sympathy. Tf it
has to be closed, be categorical on that
and take a firm decision so that ourcco-
nomic sifnation can be k°pt in a better
posifion.

T would also like to submit. . (time
bell) T will take two or three minutese
more. The mover of the Resolution has
mentioned so many points, [ will reply
to them as far as I know the points. I

know that the Minister would reply to
him.

As far as foreign investment in  the
power sector and consumer indutries s
concernsd, the hon. Member has said
that a lot of interesi has been shown by
various agencies. He has also said that
we were importing consumer goods. I
may tell him. when compared to our ex-
pogs. our imports are much less, He
cannot take a cue out of it. The foreign
investment which is coming into this co-
untry when compared to China is much
less. In spite of the liberalisation it is
much less. T support the Governor fully
for getting foreign investment. I want the
hon. Minister to consider only the power
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ssctor, A lot of foreign investment is
coming in other infrastructural indust-
ries also. I want the hon, Minister to
attract foreign investment for thy  pur-
pose of developing this nation.

As far as NRIs funds are concerned,
in 1992-93, we have received about Rs.
111 crores. But when compared to remit-
tances in respect of China from  their
NRGC:s it is very less. Their remittances
are 70 per cen; more than the remittances
from our NRIs. Therefore, the policy of
attracting NRI fund has to be liberalised.
When we had visited some foreign coun.
triecs we had an opportunity to speak to
our NRI friends. Then, they had put a
pertinent question to us, “Whether the
Government of India is going to  keep
the policy of liberalisation mve for a
minimum period of five years. Then we
are prepared to invest huge amount in
India. We want India to develop in var-
ious sectors.” They wanted an assurance.
I would like tp submit your public rela-
tions with foreign Governments and
other NRI organisations in various coun-
tries need to be improved so that you
can attract more foreign  investment.
Therefore, T support the new economic
policy of the Government. The mover of
the Resplution opposed attraction of
foreign investment by the Centre. But the
same policy of the Centre is being adop-
ted by his Government in West Bengal.
Therefore, I do not approve the resou-
tion moved by the hon. Member. I want
the hon. Minister tp move faster. so that

the country......

SHRI M. A. BABY (Kerala): Can bs
ruined.

SHRI V. NARAYANASAMY: The
country will never be ruined. Either
your party or your policies will be
ruined. We have seen that in Russjg.

Therefore, 1 do not approve the res-
olution moved by the hon. member and
I suppor| the Government policy of
brnging new ecomonic reforms. Thank

you.

[RAJYA SABHA]
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LG (efirareiy
W) : A FrENTERS wEe,
AT | @RI AT aaed s s,
T 7 74 srfas At F framrrra
TWE F AR A W wews @ g,
99 e F oww ot ¥ oafa
qA qEAlT W A g g
TEAT SR | JuewTEw O,
fw 7 wins A =1 dw Fmr
ST ¥ O 91 @ 2 s fe
s Aifs v afcaf sgan, wa
guRE ™ & mifEn ¥ o4, &
FAM AN & 4 7 mes i
F AN 9T @ gAEES w=doar
@%mTﬁﬁyﬂEﬁia@'ﬁ g
TE 8w fad e e go
¢ 99 Agl w0E aEl B weT
AT H AT a9 ¥ 3@ 4T AL miea
;ﬁ‘q‘rﬁﬂawmﬁm HATT
| ‘

[sawtems (=t @Yo aromoE)
qtaTEie gi]

SHRI M. A. BABY: Please be liberal
with hes and give her full opportunity to
criticise you.

THE VICE-CHAIRMAN (SHRI V.
NARAYANASAMY): Definitely.

SHRIMATI SARALA MAHESWARI:
He is never so kind He is not so liberal
He fully supports the liberal policies of
the Government. But he cannot be
liberal to a woman.

THE VICECHAIRMAN (SHRI V.
NARAYANASAMY): Madam, please

continue.

HAEl BT ATETARY - TTEIEnsy
wered, # f[sw a@ =1 =4l
FT T A, HEFRE RT I
o feamr =g f1 & f&9 oo
mitas Afal &7 A= TgAr dr=r oS
W A7 aEad § g Tead A a9
ar &% vg od fF qread 58 aga
Y 9E g S TAAT WMy Sdre a@r
W ¥ A¢ A%eT W Iawr AW GEl g
1991 ¥ &Y FOF qrEy N ATEIXT
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T 99 @NF AT 8 A
FT TUT AT TATA FT 970 BT A FL
AT AT T Par G A T A
gar g Sege fFar war dy G
WS SOTeAr OFEH ™ K ST @
g A Id NAOwA A A7 A% wiTqw
At 1 ML AMERE qE® F;oag o

IYRATER 7L, ATATE F A7
FOE ToRiT & T F1 S T
qfeqar< fFul 91, 99 WY F 999
BT OR HgUd * AR TH AG d
HFET 1 WAT FAAA 9V, W99~
AT A7 | ATHEY F AT wu"
quwie w1 #wiaw ifagt 1 afig
oo Fd g@ g 9l ¥ qe
¥ @ ome vy o fF Fdw # oug
Hifr o gt § SqwE
¥ gmreaaid ¥ A guatl w9
g gy, aradl ant & wfas
feat =1 anry £ Sfvai ¥ 9@ @w
AT R EIEEU A - O
UF T gl wEane! qrsaarey
fafaz ar =8 H AT w@w &
T OF g fofEw gr
z7 oW fofadt & Otw ¥ drEnra
TW T NIE@ R fawrie
| TuAl TEAEAr, EANAT N FATT
@y % ogEd g A A Frew
qr & 99 @wy wF gl W X
AR FT TEAT FEAT A
gueErE fofac &, dfsag @9 &
fiiw %7 & g 2w F sheins
famrr 27 affoe 7 @ w5 Wy
wEw faar AT g w ¥ avdeii
T FT OF ST &1 96 ™)

|F AN IR OEET Y ST
giias Afar A 99 wifaw Afaoqr
N FAAAFAT FT ARFA TC TWA
g gl ot {& st Afmar swtg
TAFIT IGAT @ T-JT8 98 AWISTATEY
WM F ARATE FTIA T ar qrIwiag
SO R/ oAmAr W@ oE Afew zEd
T W@ Ag0 drear srfer & oag
FIOF HGC g W § fFell qers
ATET AT A A7 FY ATTE @ E

(10 DEC. 1993]

Economic Policy 310
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WIAT FL | WA F oA F W
45 auf § TR 3R H @0 WE
Yrasitas S9Hl F FWT 9T fa‘«ﬂ,
Tofafal 1 W AW, I T
¥ qsfiafadt 1 gl o2, g w
aarl @2 HWT aﬁﬂ REED
a"a Tqa“ttrfﬂawww“r ¥ guu
FaTA ﬁmn N 7% FANT 47T 4
TR T 45 Nt F1 Afadt A g
FI qgma gwr f@my ool o
WIRT #T g GHuta T S W gl
FI UgEAM A IFT g, A A
ffr ¥ s fuT W Ty, Wt
F wq fommr o 7O WS g
W A gl & F giw F waE
FOAT F F g4 F GHTAEC T
[T § TG THIH A F T
foan & 9 &) Tl ¥ 9
Tot wE & fem e agw A g
fas 151.7 FQ= €1 =€ 1988—00
¥ §530.93 0 @ =«F | 5@
fagar wUd F qt@ 1951 ¥ o
66.25 FUS HIqS(T 4T 77 1989-20
¥ F2FT 8473.35 FAT TyC @ M
fasrm W ad  afd s &R
g7 F W 2\ Fegd F1HART TS §
t fF FoER @ oF e aEETl
HEIFEA F ARAW 9T & JGA! TG
73 S0 F A G 40— 45 AW F AT HS
T MRS gwaly a9 ggar & fFet o=
F q@AnTH 35q f{are Hs et
TE & U T e AT wirEr glaa
RN 1T R E F 7 o9 g A
 frreraont & o < | SEET W N A
TAAW T § FaREEam T
7t FerofY SgsET it  \rganT & 0% .

34)
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[=had@r T 73vId)
FEHFE FTH HF I 9T TETAT
FTHFAr ¢ M5 75 WA T8 A7
FEarart T gy @ A9 =T W
AU UE AR T3 @R AT
EEIRIE RS * fag qfes o gog {08
FCF AT 42T 8AT 51'3\"( FTATF |
gaifeg 38 s1ar fog cdswaear $
4T &t T FCATT F 90757 T gaqi
g ag argar & F w13 adErTear &
I q 7T IS At ¥ g2 T | fafir
AT B FEHEY SHGT@AT ®1 7 fafr
FEOATT ﬁﬁaﬁcﬁ ¥ J399 FI
oot § 3 @ gw F fw%r 4—5
ot ¥ gaviehg afchaft § oo
gf<gasr oY g9% 919 TET T FI
T | T qfeadar F o gATe I F
gafa a7 F Fradr #T OFL IAET
geT frar 3 faeg grars & Ta
AT I I wT WIA AW AT
%rsﬁ ¥ famga #@ & faw sienfza
W g AFelm afdefya
awr Eqﬁ M F owiaw &8 § zn
fae> 40 awt F oI F 19 F
FTEN AT T T TR ST
Tt & Fror qfefeafaal § 7 aewE
gl g 37 qifraty & oEt ot
at F fgdi &1 H T TWE ¥
qIIT F A0 TR ATfaEr T ¥
TAW givaad 57 &1 ) 1§ AT
I a4 FeUr AW fF awTa
Afamt F1 o1 gAY aEg dRET A
AET fAega A8 TIAT S| TAST AT
TR FET AT &, TG T 797
F1, Iorafadl #1 Gar &1 | wF g6
qfefegfaat & wmar | i 9T
HTHTSIETE FT e J&7 8 AT g+
e &Y AR BRA F TWRAR ISTafd
T F7 ARG # FTET T2 THT
¥ T &9 g faw #et @erEd
I8 Fed & fF g% Sif@l <
F gy qf@fag # € a1 § gg T
3 AT g B wedT § a8 wiere
ATt &1 A8 ¢ oy ofEew g
wﬁﬁqﬁﬂﬁé‘l%ﬁﬂwﬁrﬁr F
g WY 9% awHal § f$ L)
e ® fad g A Hﬂﬁ IFg
T gu § & wfwe 9 @ g
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2 f¥ aeTg & =7 af mifaw Dfe
F1 fqas wow T 2We F odm
X 93 93T &v § wwds far
T g AT 7 A 39 migs T
H FHA 47 @Y [T 397 qAT IHAT Y
A T T Far JMET )

JUEATEAT wEied, § Ag FE W
Gt fF g 21 ¥ f=q a2 i fat
F A A gH 97 ) § 3T Afew
A &1 faeRd awIT ¥ @ fAFar
¥ AR us F97 FE A0 | fsT 78
ailerd AT F I gw =97 F7
W § F% W HWadews qiT § 7
g FATUET AT § e T 9vmy
gF L A A9 ¥ OH ogAAdr g
fF &y a9 gwr |0 anad
¥ za A3 s Aifaat F AWM a9
e m%r T AT @ § T8 q€GT AT
g ¥, 78 UE 9T gga AT FE AW
IT FH g I WA AT FT A AT
W E AT M S =W A T
Afe F WA v oFF I IMF

HANT FUT F 7 AT ZW SA @i F
TINT ¥ Frg TE gEa T oI q
F HAAT ¥ AT g%r g oA FT TELT
g | JqEWTEAE HETEW, L HATE|
| A% mifas Aife w owIER g
faT qq ofyF qEat w1 AT HIES
T Y@l S0 Y| & A STET
ETAT AET @ 2 IAF THN 07
ff gA = 4% FiaF At F1 A1T
E

JagATeTs "IEd, WAl g« =
¥ ford aF &7 1992-93 T Fre .
ars ¥ gt ey 3% Fo0g foone
oifaF gHIET 97 AE) § ofmd few
ff fqd 9% a1 =@ e #+1 3Gh
ar A 95 sfas Aifgat 1 P
qfeorTd gur ¥ IEFT UF AGF TATI
o e ¥ fasdy 2 | EC I R
¥ w@tEw, ag 39T T ¥ fF 1992
ssqw“rzrq‘qa?maﬁf‘w# '
obT X 4.2 Yaad AT | 80
FIMF H g fFw fAgTW 4.5
gfamm @1 WX 7 gl AIwAr
F R T oAATT 85 ¥ 90 F FHA
Fag T 9T a9 4. 8 gfgem @
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TAT AT S wqA AT A
F oA T M g oo 9 ¥
T OFH ND £ 1 agaagE 1991~
92 F I faam < % 1.2
gfawa ot « SEFT AW H 4.2
gfqama faw® 27 FTRT A=ST F/ET W
FFAr & | AT FH AT TS T
TH A W AT FH FW § oAl gH
qar =G@dr & 5 faww @ Frew
U qE F g §I A
oifes Aifoat F1 IT AEE T2
¢ o fF s wAm 71 avEe @
Teg A F FTCO, WAl ST A3 30
T qr T W U Ty A T AEEH
FA BTN, (e

TIATETH "2, FER™ (&
TT F F FZAT A€ @I 4T 1991-92
¥ Ffw wg ¥ Fg 2,5 whwa &
frae o ot a@1 #59 aWgT &
TIT 1992-53 A FM g H
5.1 gfqua &1 3fg g8 & 99FF sa+7
goar ® SEnfF f7 H O 1992-93
¥ fa 1.3 wkaog &1 = ¥ fEw
T 8 ag AT wraw Al ow
W&W%ﬁ???ﬂw*ﬁmél
A wERT, g9 9% 2 fF s ¥
5 ¥ g0 e ¥ S wEreRw

fF o oz RkE 9w
@EW@@WWW%lEﬁ
o 1 m‘rrq—vrﬂﬁ-{

4-00 P.M.

JUENTENE WEd, WA A
FT uH 4g ¢ fF wusT 99N
qq Igm " 1.91 99w aF
# frqEe 4 g wR ST
UM gFE § oS gar 3\ girard
UTY AT o= I F AT 1991-
9z # g ¥ feafs sfie famren
AR gAY I WA A "I
7 ofwd o = ¥ R oAd @ our
W og | EE g owwr gt Wa
qa # W wrfuwm Afg wr dr
TE YSAl =gy a7 oy foe|
faemt foitsm &t a9 wT @ %
¥ fadmt fAdtsw w7 9 TR
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W F AT 9T FE TR OUET
T T q o fawrw A owfw ¥
T gl ST 1 Héey, T §F
1 g foOE & gar sw@r § B
fF 91T 1992-93 F FUF A\
TEa T4T frdtser § o s Mo
AE R 1 1991-92 H FTw T
T, Fo G TorET TR
¥ 23.9 whama o, qg 1992953
¥ ogewt 22,5 wigwd @ Wi
1990-91 ® 3T T 23.7
gfema ot g ST ST
ez §tfa ¥ ogs ¥ 0 T I
2 IHER AW AT W O Tt
F A1 sfgwm AT gEE Wl AT
freez o &1 ad 1990-91 ¥
T 27.1 Wigqmd ﬂTGﬂ'ﬁwﬁRﬁﬁT
24 . 8 Ifqma & v |

feol@ F &a & W1 AF I9-
wfeaut g FTISAEH AT e | 1991-
92 HI FAAT H TART Sy AT fF
frate § #wrw 15 afoww =1 afg
FIN T HATS ATHE WAT 98
g % & 1991-02 ¥ TEAT H
p2—93 ¥ fag 3.1 gfawa faaf=
Hafg gE &\ 1890~91 7 18.1
g% TEY & e w1 fFui e
T 97 FE 1992-93 H FE TIHT
17.8 @W ST TAT a1 1992-
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THE VICE-CHAIRMAN: (SHRI V.
NARAYANASAMY): You have to con-
dress the Chair and not the Members.
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X, I g NN @ E | 4T

R A afisgg € 7
{=HT A oY)
THE VICE-CHAIRMAN: (SHRI V.

You have tp ad-

clude now. There are more than 9

-speakers left.

SHRI M. A. BABY: Th: new Econo-
mic Policy is liberalisation. In allotting

time also, there should be liberalisation.
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I¥  qrEEmF BT ST 2 Ai)
g ATHIEA a1 g | 7 FFaed
T A 9§ AR T J- A7
@ oot i & aga fRdi & @
TG ®1 g7 W O A W
AR ¥ SFg ¥ AT & St
4, Fefe FT AT IEELT FATA
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F AT F FHW AT AW THC
U 97 @ WM 3| W S
T T fqwr % 42 g7 .. F
a1 @1 g F 7w dux fae feast
fomr s ? aix & @mwc
F fZgr, ag IFqETI. ...
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@ & 5 wegd ¥ a1 ¥ AT a
3T\ (AT ST Awzd ¥
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g1 F2 gu A7 W w7 AR F
FOW AT FC E

SHRI JIBON ROY: Sir, just one point.

THE VICE-CHAIRMAN (SHRI V.
NARAYANASAMY): Mr. Ahluwalia,
are you yielding?

SHRI S. S. AHLUWALIA: I am not
veilding.

SHRI JIBON ROY: Just one
Sir, .

THE VICE-CHAIRMAN: He is  not
veilding. Kindly take your sedt.

point,

SHRI S. 5. AHLUWALIJA: I am mnot
yeilding. Mr. Roy, you have the right
of reply.

THE VICE-CHAIRMAN (SHRI V.
NARAYANASAMY): If the hon. Mem-
ber is not yielding, I cannot permit you,
Mr. Jibon Roy.

SHRI ANAND PRAKASH GAU-
TAM (Uttar Pradesh): He has pgot =
point of order.

SHRI S. 5. AHLUWALJA: No point
of order. Under what rule?

THE VICE-CHAIRMAN (SHRI V.
NARAYANASAMY): Mr. Ahluwalia,
you can continue your speech. Mr.
Jibon Roy, when you reply to the Res-
olatjon, you can counter these points.

SHRI JIBON ROY: Sir, we are
iiscussing the economic policy. This
sort of diversion should not be there.

SHRI 5. § AHLUWALIA: This is
not a diversion.
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SHRI M. A. BABY: It is amazing that
Y a strong man like Mr. Ahluwalia is

nat yelding.
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SHRI M. A. BABY: Sir, with your
permission—because Mr. Ahluwalia is
throwing light froom a different angle
and the discussion has been gvep a
new dimension and interest by my hon.
colleague—may I just seek a clarifica-
tion? You might have seei today’s
Hindu where there is a small pocket car-
toon by a renowned cartoomist of our
country. It depicts what would be the
possible scenario if we are going to sign
the Dunkel Draft—because the whole
gamut of economic reforms is being dis-
cussed here. ‘Therein, one fellow who
is using a neem twig for cleaning his
tezth is beig told by another inan that
somebcdy in America has registered a
patent for the medicinal uses of the
neem tree and so we may have to pay
royalty to him, Now we are not say-
mg.

SHRI 5. §. AHLUWALIA: OXay,
Mr. Baby, I am coming to that.

SHRI M, A. BABY: We are not say-

that our hon. friends sitting there

are delibrately mortagaging the economic

interests of our country. I am not
saying that.

SHRT S. S. AHLUWALIA: I am
thankful to you: you have reminded me
abowy TP rights.

SHRI M. A. BABY: Please remem-
ber, we are not accusing you that you
are deliberately mortgaging the economic
inferests of our country.
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SHRI 5. §. AHLUWALIA: Who is
mortgaging?

SHRI M. A. BABY: We will be the
last people to accuse you like that. But
our criticism is that yo, are despera-
tely following an ecomomic policy which
would lead to mortgaging of our na-
tional interests.
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SHRI N.E. BALRAM (Kerala):
I don't know if he said “Leelavati” 1
was teaching Leelavati.. . (Inferruptions)
) . You don’t talk of things which you

don’t know. Leelavatj was not just a
lady. She was the daughter of a great
mathematician named Brahmagupta
(Interruptions) . . .

SHRI S. 5. AHLUWALIA: Have you
read the book of Leelavati?

SHRI N. E. BALARAM: 1 know
that, There is no mention about com-
puters there. ’

SHRI S. 5. AHLUWALIA:  That
midin you eould aot follow that.

[RAJYA SABHA]
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SHRI N. E. BALARAM: You don’t
speak about things which you do not
know. You speak about things which
things which you know, If you want te
learn Leelavati, come to me. I will teach
you.

SHRI 5§ S. AHLUWALIA: I dont
want tg teach you. I am like your son.

But I can show you the Leelavati. You
can come to my house.
THE VICE-CHAIRMAN  (SHRI V.

NARAYANASAMY): Mr. Balaram, you
kindly take your seat. You have given

your name. You are going to speak.
Mr. Ahluwalia, kindly conclude.
SHRI N. E. BALARAM: What is he

talking about Leelavati?

wiwdt #INT  WiETEX 0 "W
oY HT  F TR W T ...
(=a=aia)

it Q"o Qo HganEAl LR

AT | WY gl ®A &0 A OSY
FEATE Te! FAT g |

THE VICE-CHAIRMAN (SHRj V.
NARAYANASAMY): Ahluwaliaji, you
canp continue and try to conclude, please.

= gH. g, sgaataat - §fagee

TTRTEWE el Sal | 5 ST
qoe § o O W | Tg 9
Foeqmw F fan & fewr W
G & | WAL SUMET AT ATRd
Far W AT #um, § AT f@mr
g Law # A3 faw o fEwmeEn
MT AATS T | 9 WUE  Fel
o HT 1T AT HT A ,
THE VICE-CHAIRMAN (SHRI V.
NARAYANASAMY): Try to conclude,
please.

=t gdo uwHo wgAAaan : IO

qaTEA WElRE, qg Al FAAE FAT
o7 @ g, gt off i Frfe
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THE VICE-CHAIRMAN (SHRI

Y. NARAYANASAMY): Shrimali Mira

Shrimati Satya Bahin.
Shri Satya Pra-

a0t here.
minute, Madam.

kash Malaviya,

5 @ WA AR Sl
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TEIRT FET 2 | ar IE & A
ST FILA -

“India’s long term external debt
based on the new definition and
classification, rose from US §56
billion (Rs. 96,439 crores) at the end
of March 1990 to US 69 billion (Rs.
2,13,508 crores) as at the end of
March, 1993. The short term debt
declined from US § 5.5 billion (Rs.
9,465 crares) to US $4.5 billion
(Rs. 13,909 crores) during this period.
The total debt including memorandum
items i.e., short term debt of 6
months, Rupees Supplier Credit, Civi-
lian Rouble-debt and Non-civilian
Rouble debt increased from US §$75
billion (Rs. 1,28,451 crores) at the
end of March, 1990 to US $ 85 billion
(Rs. 2,66,167 crores) as at the end of
March, 1993.”

IAT 2 A" 66 FTATC 167 FUS
¥ R ww, W F AR W
9, 1994 T H A Al | AT T
arfg®  Afa 9 A 7 OF ar v
F AT § F oA I AT A
mfas AR & o9 =Y @ a1 /e
N owifes Aife g 98 9§ A
ST =Tgar g, Afwe fafEw ww ¥
T 3T I Eh‘“r aiyF AT g oI9w
T99 HIW IF W AT gV FET
fa2a &9 T grerer & HIT ITIT AT
A AF JAEEAT § IEHT ;I
wqr:r SgeaT #Tw TOET FTd@r

F A W A AT ]| AE-AE
AT @ T AW F oaAA £ OX ¥ oW
tafaw wgal & gEl, wEO0 OH ST
TG T FATAT AT AT g, ArEh
oy W § fmel wg T w oo
T @ AfFg, 9 FT AT TF TG
frer orar & 1 gWIT 99T 93W #
afgwrsit F1, qgd1 F1 AG-H T4T
TEAT & UF T, & WIT g OF
Y YR ¥ fT o wF T® oW &
Tt gy g Amogw IOF ¥ freg
¥ o fafrag &7 § 3R I9R 9Ie
FT FTH FET AMET | AW §ET H
Q1 f& 9@y SFW WA F A FY
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Special

STQATETA "ErEd, dasy g,
gf o § q@R w1 wH
NS FT AEAT g, ag AWAT 8
§ GRIT AT--—ATgaAT gafa arsa .. .

THE  VICE-CHAIRMAN  (SHRI
V. NARAYANASAMY): Mr. Malaviya,

itis S o'clock. Would you like 1o
continue next week?

SHRI SATYA PRAKASH MALA-
VIYA: Yes. -

THE VICE-CHAIRMAN (SHRI

V.. NARAYANASAMY): So discussion
on the Private Members’ resolulion re-
mains ingonc.usive,

SPECIA2L. MENTIONS—Contd.

Non-implementation of recommmendafony
of inter-ministerial commiftze appointed
by textiles ministry :

‘SHRI PRAGADA KOTAIAH (An-
dhra  Pradesh): Mr.  Vice-Chairman,
thank you for giving me this opportunity
of making a mention on the serious pro-
blems of the handicom industry affecting
millions of handloom weavers all over
the country.

At th: outet 1 thank our hon. Prime
Minister for convening, for the first time
in Independent India, a meeting of Chief
Ministers of all the States and Union
Termritories in September last exc’usively
for discussing the problems of the hand-
loom iudiastry. I am particulatly  be-

{
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holden 1o him for highlighting the  pro-
lems of ths handloom industry and
exhorting the Chief Ministers to take
p reonal interest to ensure that the bene-
fits being givern by the Government of
India reach handoom weavery such as
thy schemes under DRDA, IRDP,
TRYSEM, IAY, JRY and the handloom
development c-ntres together with quality
dyeing unts aimed at providing full and
remunerative employment o 7.5 lakh
handlooms, capable of giving emplay-
ment to 30 lakhs  self-employed hand-
Ioom w2avers over a period of four
years commencing from the year 1993-
94. It is highly desirable that Central
and State level Committezs with com-
mitted officers and knowledgeable hand-
loom weavers are set up to pversee the
actual imizlementation of these d:=velop-
mental programs fo ensure that the bene-
fits reach the  identified handloom
weavers. i

T submit, Sir, that Textile Ministry
headed by a dynamic and dedicated
leader is anxious to resolve the basic
problems of supply of yarn and other
inputs at regulated ; and reiasonable
prices, of free flow of adequate credit at
low rates of interest and of effective en-
forcement of the handloom reservations
to improve the living conditions of hand-
loom weavers, who are still living below
the poverty line. But the Financg
Ministry is not helpful to the Ministry
of Textiles in making adequate provi-
sions in the budget, as is done for the
benefit of organised and salaried sectors,
who are having uriong to shout slogans
and make noise.

After repeated oral, written and tele-
graphic requests the Union Finance
Minister held a m-eting in his chamber
on 19th Aupgust, 1992 to hear the repre-
sentatives of the handloom industry. The
meeting wag attended by the Minister of
State for Textiles and the top officers of
both the Ministries.

I was given an opportonity of present-
ing the pending problems of handloom
industry. The mill and powerloom
cloths sold in the name of cut-pieces free
of fiscal lzives were shown. The Finance



